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DEIHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART. - II
(General information relating to Legislative & other mattwzrs)
Friday, July 05, 1996/ashada 14, 1918 (Saka)
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'DETENTION AND RELEASE OF MEMBERS . .

or' \
e

The following wireless message dated 21:6.96

addressed to the Hon'ble Speaker, Delhi Leglslative Assembly
was recelved from Asstt. Commissioner of Police, New Delhi
District¢ New Dethi on 28.6.96 g-

I have the honour to inform you that Honfble
Member of the Iegislative assembly, Delhi,
Shri Inder Raj Singh and Shri Balbir Singh
alongwith their supporters were detained -
under section 65 of Delhi Police ial:, 1978

for discbeying the lawful directions of Poliec
- from Parliament Street, infront of. Poliee
Station, Parliament Street, New Delhi at .

1215 hours today i.e. 21.6,96.

They were released at 1235 hours from
Police ‘Station Parliament S+ireet, New Delhi.,
the Sa{nE-- day i'oe- 21-6 -96."
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